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+/THE DEPUTY MINISI'ER IN THE
MINISTRY OF INDUSTRIAL DEVELOP

MFNT; wtenfoes fawm damad Sarat
(PRO1 SIDDHYISHWAR  PRASAD)

(a\ No, Sir.
(b) Does not arise ]

UTILISATION O WASIL OF TCA AND BAGASSI

589 SHRI SURAJ PRASAD Will  the
Minister of INDUS1IRIAL DEVEIOP
MENT; syt famm ®@t  be pleasd

to state.

(a) whether 1t 15 a fact that according to
the 1escarch conducted by the Jorhat Labo
ratory the cost of production ot te1 1nd
sugar would be cut down substantiillv f
waste products of tea and baguse arc usad
for making caffeine and paper respectively,
and

(b) 1f so, what 1s Governments reaction
thereto?

THF DEPUIY MINISTER IN THF
MINISTRY Ol INDUSIRIAL DEVFLOP

MENT [ Stenfoe faa Hawem & IqwE!
(PROT SIDDHEFSHW AR PRASAD)

(@ and (b) The expcyments conducted at
the Regional Rescarch Laboratory, Jorhat,
arc 1eported to have shown that 1f the
wiste products of tea and bagasse are utils
ed for making caffeine and paper boards
the cost of production of tca and sugar
would comc down However, the eatent to
which the costs would come down 15 not
known Fuither, the rclease of bagasse for
the paper industry 1s contingent upon the
avatlability of an alternate fuel such as coal
o1 furnacc o1l at a price not detrimental to
the sugar industry  Use of altcrnate fuel by
sugat 1ndustry will also involve modification
of the exasting boilers which in tuin 1
volves additional wmvestment by sucar mulls
The cxploitation of the proces 15 1 the o
perimental stage

ANCILLARY INDUSIRILS
530 SHRI R P RHAITAN Will the
Muster of  INDUST RIAL DFVILOP

be ploasad

MEN1 / szt fawra w47

to stale

(a) whether Government ha e taken any
deasion on the rccommenditions of  the

SABHA] to Questions 56

vdlopment ot anallary industries 1 the pub
lic sector, and

(b) 1f 50, the detarls thercof?

THE DEruilyY MINISTCR IN 1HF
MINISIRY OF INDUSIRIAL DEVELOP
MENI'; Rteifes fasid vamew § 99 | et

(PROL SIDDHLSHWAR PRASAD)
(a) wnd (b) Ilbe relevant Recommendation
of the Miviva Commuttce Report teads as
(oltows

The Government should fix  clear
responsibility on the DG I D to ensure
that wheieser sub contracting and ancillary
work 15 possible, the industilal licences 10
the laige units should be gianted only
afta «xcluding the fralities for manutac
turc of such components, parts and other
sub assemblics s can be competently pro
duced by the small scale units

Lhis rccommendation has been accepted
by Government  Insttuctions have heen 1ssu
ud to the effect that items which can be
minufiwctured as anallaries in the small
scile sector should not be included in the
mdustinal lience but should be sct apart tor
manufacture (n the small scile sector
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SHRI JAGDISH PRASAD MA
Will the Minster f RAII WAYS/

be plewnad o wdder to the reply

b0l
THUR
[ wHaA
to Unstirad Question No 087 gnan 1n
tht Rapr Sabhy on the 7eh June 1971 and
stat

(1) wherha Govanment hue under con
sidaition any proposil o Ik Jaipur by
broad grugc stem  and

Malviva Committee 1n tegard to the de
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